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SHRI S. MUTHUKARUPPAN (Tamil Nadu): Sir, my request is regarding the
release of 96 Tamil Nadu fishermen from the Sri Lankan jails and the release of their
boats. ...(Interruptions)... On 11th and 13th of this month, 28 Tamil Nadu fishermen
were taken into custody and have been wrongfully detained in the Sri Lankan jails.
...(Interruptions)... Already, 68 fishermen had been wrongfully detained in the Sri
Lankan jails and are languishing there. ...(Interruptions)... Eighty-two mechanised fishing
boats were also captured by the Sri Lankan Navy and have been wrongfully kept.
...(Interruptions)... My leader, the hon. Chief Minister of Tamil Nadu, wrote a letter
to the hon. Prime Minister on 14.3.2016 to release all the 96 fishermen belonging
to various places like Pamban, Pudukottai, Tuticorin, etc., in Tamil Nadu and also
to release the 82 mechanised fishing boats seized by them. ...(Interruptions)... The
permanent solution is only retrieval of Katchatheevu. ...(Interruptions)... The 1974 and
1976 Agreements are unconstitutional. ...(Interruptions)... My leader, hon. Amma, has
written several letters to the hon. Prime Minister of India to settle the fishermens'
problems immediately. I also want to quote what my leader, the Chief Minister of
Tamil Nadu, said when she was a Member of Parliament. Thirty-four years back,
she raised this very issue regarding the Tamil Nadu fishermen. ...(Interruptions)...
Hon. Amma stated in this august House and I quote: "I will not allow any harm
being done to Tamil Nadu fishermen. If it is happening again and again, the Indian
Navy should be sent to Sri Lanka to attack Sri Lanka." ...(Interruptions)... My leader
stated the very same thing 34 years back. I also urge upon the Defence Minister,
who is present here, to send the Indian Navy to attack Sri Lanka. ...(Interruptions)...
Sri Lanka is a very small country. ...(Interruptions)... It is like a small mango in
the world map. India is a big country. ...(Interruptions)...Sri Lanka is disturbing our
fishermen. So, I ask the hon. Defence Minister to send our Indian Navy to attack

Sri Lankan Navy to protect the fishermen of Tamil Nadu. Thank you.

Need to give protection to the people migrated to other

States for jobs and economic reasons

SHRIMATI JAYA BACHCHAN (Uttar Pradesh): Thank you very much, Sir.

...(Interruptions)...

I am really sad to see a party which says that it believes in freedom of speech,
action and democracy today is not allowing Members to speak. ...(Interruptions)...
It is a *. ..(Interruptions)... Sir, I want to talk about the protection of economic

migrants.

*Expunged as ordered by the Chair.
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The British ruled India by creating division on the basis of religion.
...(Interruptions)... 1 have to read my text, because I cannot, otherwise, speak.
...(Interruptions)...The British ruled India by creating division on the basis of religion,

caste, language. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: See, hon. lady Member is speaking. ...(Interruptions)...
I would request you to allow her. ...(Interruptions)... Please listen to her.

...(Interruptions)...

SRl ST a9 IR qod DI ...(FAYH)... ob BT I ... (FAUM)... W, I8
Udh U1 99 AT 519 89R SIG1-UREIRT 35, A%pd, 2l [Jegpa & sl TR 4 Udh
Y Glerd Yl .. (AGET). ..

MR. DEPUTY CHAIRMAN: Yechuryji, hon. lady Member is speaking.
...(Interruptions)... You first allow hon. lady Member to have her Zero Hour submission.
After that, I will listen to your point. But, first, allow her. ...(Interruptions)... If you

shout, neither you gain anything nor they gain. ...(Interruptions)...

SHRI SITARAM YECHURY (West Bengal): Okay. You allow me after that.

...(Interruptions)...

MR. DEPUTY CHAIRMAN: You are asking me that question. I am asking you

that question. ...(Interruptions)... Now, Smt. Bachchan.

Sl ST ge9: IR, Y AN i X8 © 3R G AU 91 bed A8l § 8 6l
...(AYT)... 3R AT ART gY &, dl § 9| ...(&@@M)... | am going to start from
the very beginning. ...(Interruptions)...

MR. DEPUTY CHAIRMAN: Mrs. Bachchan, you start your submission.
...(Interruptions)... Don't look at them. You address the Chair. ...(Interruptions)... Why
do you worry? ...(Interruptions)...

SHRIMATI JAYA BACHCHAN: Sir, the British ruled India by dividing India
into various parts through religion, caste and language. In fact, even while leaving
this country, they broke this country into two parts. Sa-Il dfgal SEM, SIS <9 A
TIR BT ofl, I, NPT 3@ IR Hob BT a1 g1 71, 98 ART 9197 21| Yo ST
T o1, 519 §AR SIG1-UREIET 3§, A R el f[depal &1 M ¥ iR gravdn
| dled ¥, WR ...(F9UH). ..

MR. DEPUTY CHAIRMAN: No, no. Your subject is...
SHRIMATI JAYA BACHCHAN: I am coming to the point.

MR. DEPUTY CHAIRMAN: Your subject is 'Demand to give protection to the
people migrated to other States.'
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STl ST 929 W), U Al 3 ART /ADd 8, 91 | Y 1 AP < B L. (G, .
MR. DEPUTY CHAIRMAN: You speak on the subject. ...(Interruptions)...
SRRt ST geae: W), H 921 91 &l gl .(ag). .

TP AFH GEW: I%, 36! dia QI .. (IGET). ..

sft STURY: STUdGT A Aeoide ¥ .. (au™). .

SHRIMATI JAYA BACHCHAN: I am coming to the point. WY, Hﬁ—dﬂ ff B1E
ST B B ....(Fae)... YfieT Hf BIg IS Bl 21§ yfeT < I g L(agm). .

W/, W I H R Bl @ B, R A 9o 8N a1 g1 98 dig faqel T8
P qret T, 9fcd TR U H AN B A dTdl 8— Refiom iR dre & IR
TR AR SR F 99 & IR TR AR S A, 99 THRT ST dfGaT < Fhgl o,
A S99 faelRral & i T o B9 9 < 9 fRadl YWIRE? §HR Q9 H osd
TS 99 Y &1 3779 & IRAY, Tgel 7, 98y, $3¢ AR I BIAT A1l W8Y & uih
T &, STH | IS STl g9 T, IR USY ¥ SRS d9 1, f[IER 9
ARGTE g9 11 Ay &) 919 AR @ T IR U & fha MR off veel @t a1 B
I} 8 W, 98 99 fHra 9 «) 72 ...(a¥9YT)... These people are very disruptive.
...(Interruptions)... AR, A HT Bl T7T 872 language basis UX e ol fearge foar o
JET Bl SO 99 ST dhell® SIdh! 8ldl 8, S f@=al heartland & =) wifHT
AR E, T T T § O & ...(FGEM)... Because the State is so large, there is

not enough employment. They go looking for jobs to other States. There, they don’t

get jobs because they don’t speak the language of that particular State. Sir, it is so

sad. They are intimidated...(Interruptions)...

MR. DEPUTY CHAIRMAN: Your time is over. What can I do? I am helpless.

..(Interruptions)...
#t Rf= AR e (R T W, § W 31 N 39 AT 4 dag F=ar gl
2 XM A PR (FAER): AR, H W B W0 39 vy 4 dag oxar g
SRt B a1 g (SR TSR W), H W 31 39 vy 9 d9g Bl g
SRt dEwe WRaH (MER): ¥R, § W @ &1 39 vy 9 dag o=l gl
e faeea a1gY (Rvmae wewn: W), § ff Wd @1 39 vy ¥ dag F=a gl
2 e [ it (f8R): W, § f @ @l 59 fAvg @ dag dRan gl
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+ Transliteration in Urdu script.



32 Matters raised [RAJYA SABHA] with permission

31, dgure g aed (SR UeE): W), § Al W Bl 39 vy ¥ dag R gl

$it RS IWR (IR TR W, H A W B 9 vy § d9g AT gl
..(FAYUT)... BRI 9ISl Bl Yo AlZT GG Bl dlci A8l (a1 11, $AMY 89 dld
AMM[T TR B ...(TAHT)....

(At this stage, some hon. Members left the Chamber)
MR. DEPUTY CHAIRMAN: What is your point, Mr. Yechury? ...(Interruptions)...

SHRI SITARAM YECHURY: Sir, my point is that this case should be investigated.
Last time, when the issue of Vijay Mallya came up, you had ordered a reference

to the Ethics Committee. Now, you are silent! ...(Interruptions)...
MR. DEPUTY CHAIRMAN: I will tell you the difference. ...(Interruptions)...
SHRI SITARAM YECHURY: Sir, don’t protect ...(Interruptions)...

MR. DEPUTY CHAIRMAN: I will tell you the difference. At that time, the House

was unanimous. Now the House is divided. That is my problem. ...(Interruptions)...

Yechuryji, I understood what you said. But, at that time, the House was
unanimous. Then, I gave the direction. Now the House is divided. I can’t give that

direction. ...(Interruptions)...
Shri Mahendra Singh Mahra now.

Serious situation of drought in the State of Uttarakhand

2l 7y R v (SIRETe): ¥ IRdA, SRS uew ddi Rererht mew
2l ...(TAH)... 37791 HYUl UQel HIdP) & Bl IUC § Bl 1 BRI 21 ARG Bl 3Mare]
qrel 39 USE @ fawe Hiifae aRfRifoat 21 ... caem)...

MR. DEPUTY CHAIRMAN: Let the law take its own course. I have no problem.

...(Interruptions)... 1 have no problem if the Government moves. ...(Interruptions)...

st 7y fig A= oy & 13 fral § 9 10 e, gBifeal § 5 g9R wie | 9
TR Hic & $Hargdl R 9 gl ...(FaHM)... dad 3 el igM a8 9R # Rufa
Bl ...(FAYUM)... U< &1 70 U ¥R YT &5 § ¥ iR dhadt 30 ufcrerd Wi
A H gl ... (FAU)...

MR. DEPUTY CHAIRMAN: The Government can order an inquiry, I have no

problem. ...(Interruptions)...

SHRI TAPAN KUMAR SEN (West Bengal): Sir, you can ask the Government

to respond. ...(Interruptions)...



